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Accumulation of Sitt In the River Beds 
in North India 

250 SHRI RAMLAl RAHI WlIl the 
MInister of WATER RESOURCES be 
pleased to state 

(a) whether slit has accumulated In the 

nver beds In North India due to continuous 

floods resulting In the decline of the depth of 

rivers and the Increase of the area of inunda­
tIon 

(b) whether Government propose to 

conduct a sCientific study In this regard and 

(c) If so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF WATER RESOURCES (SHRI 

MANUBHAI KOTADIA) (a) to (c) During the 

course at their Journey rivers continually 

seek adjustment of their beds and banks on 

account at the silt picked up trom one place 

and deposited at the other Studies In the 

morphology of the rivers Brahmaputra and 

KOSI have already been taken up 

Houses to RetIred Persons 

251 SHRI GANGA CHARAN lODHI 
Wilithe Mlnlsterof URBAN DEVELOPMENT 

be pleased to state 

(a) the number of retired Government 

employees who have registered them­
selves with DDA for allotment but have not 

been allotted houses by Deihl Development 

Authonty under Its retired persons scheme 

(b) the time by which Government pro­

pose to provide them houses, 

(c) whether there IS any hOUSing scheme 
for employees who are to retire recently and 

(d) If not, the alternative arrangement 

for such employees? 

THE MINISTER OF URBAN DEVEL­
OPMENT (SHRI MURASlI MARAN) (a) 

and (b) Out of 11052 registrants, all except 
2022 persons regIstered under the SpeCial 
Self-Flnanctng Scheme for retlred/retmng 

public servants have been allotted houses 

The persons s1l1lieft have to apply for allot­

ment IndlCatmg site of their chOice In re­

sponse to publIC advertisements Issued by 

DDA In thiS regard from time to time 

(c) and (d) There IS no fresh hOUSing 
scheme for retIred/retIring publJc servants 

who are not already registered under the 
vanous hOUSing schemes but such retlred/ 

retIring public servants are gIven prlonty In 
allotment provided they apply for the same 

lin response to notices Issued by DDA from 
time 10 time 

[EnglIsh] 

Ayurvedlc And Unani Formulary in 
C.G.H.S. 

252 SHRJ KIRPAl SINGH Will the ' 
Minister of HEALTH AND FAMILY WEL-
F ARE be pleased to state 

(a) the formulary of Ayurvedlc and Unanl 

mediCines followed In the C G H S dispen­
saries 

(b) the time by which the Identmg sys­

tem IS likely to be Introduced In C G H S 
Unanl Dlspensanes/Unlts 

(c) the steps being taken by Govern­

ment to engage more reputed manufactur­

ers/suppliers of Unant medicines for supply­

Ing Unanl/Ayurvedlc medIcines to the 
C G H S diSpenSaries/unIts, and 

(d) the step taken to ensure that only 

quality medICines are supplied? 

THE MINISTER OF HEALTH AND 




